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MR BPFAKER Now we take up
clause by clause There are no amend-
ments to clauses The question 18

“That clauses 2, 3 and Clause 1,
the Enacting ¥ormula and the Title
gtand part of the Bill '

1he motion was adopted

Clauses 2, 3 and Clause 1 tne Enacting
Formula and the Title were added to
the Bill

SHRI DHANIK LAL MANDAL Sir,
I move
That the Bill be possel

MR SPEAKER The quesiion 15
“That the Bill be pasved

The motion was adepted

1534 hre

COMMITTEE ON PRIVAIE MEM-
BERS' BILLS AND RFSOLUTIONS
SEVENTH REPORT

SHRI NIRMAL CHANDRA JAIN
(Seam) Sir I beg to move

“That this House do sgree with the
Seventh Report of the Commuttee
on Private Members' Bills and Re-
solutiong presented to ibe House on
the 23rd November, 1977"

MR SPEAKER The question 15

“That this House do agree with the
Seventh Report 'f the Committee on
Private Members' Bills and Reso-
lutions presented to the House on
the 23rd November, 1977

The motion was adopted

1535 hrs

RESOLUTION RE CHANGES IN
THE CONSTTTUTION—Contd.

MR, SPEAKER We will now take up
further discussion of the Resolution

moved by Shri Ravi on the &th
August 1977 8hri1 Ravi will continue
his speech

SHRI VAYALAR RAVI (Chiraymn-
knl) Mr Speaker Sir 1 have olready
moved the Resolution in the last ses-
sion So I do not want to repeat 1t

The purpose of moving this Resolu-
fion 15 only to draw the attention of
the House to the question of Eving a
direction to the contept of the new so-
clely which we would like to build up
March 1977 witnessed 4 political
change 1n this country and that poliis-
cal change brought many things nto
our social economic and political life
The Congress Paily which ruled the
country for the last 30 years was
thrown out of power and ¢ new ponti-
cal party emerged and came to power

Though the hon Me nbers sitling on
the other side may not agree with my
analysis 1 would still say that {his new
political party cmerged due to a ne-
gative concept Now it needs a posi-
tive approach Before the Janata
Farly pass a resolution on their econo-
mic poliey m therr working committeg
thev should know the views of the
Memberg of Parliament and the people
in the districts and with their concur-
rence and support, evnlve their eco-
momic policy

In this context, I feel my resclu‘ion
is very important The Janata Farty
came mio being at the time of the
elections with the enthusiasm of the
people But the fact remains that it
ongmally conmsted of different politi-
cal groups worlung i the country for
the last so many years It includes
the Jan Sangh, the BLD the Congress
(O) and the Socialist Party These
dufferent political groups always brou-
ght on the floor of tlus House different
political philosophies Even though
you have brought out a manifests, 1
am afraid it cannot spell gut in details
the ecomomic and politcal philoscphy
af the Party Il Is only through poli-



